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Title: Visually Impaired Persons (Protection of Rights) Bill, 2022
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HON. CHAIRPERSON: The question is:

“That leave be granted to introduce a Bill to provide rights to visuall
impaired persons, enabling them to avail employment, social an
financial security, civil and other services, to live with human dignit,
self-respect as independent citizens and for matters connecte

therewith or incidental thereto.”

The motion was adopted.
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